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| TEM NO. 8 COURT NO. 2 SECTI ON XI'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2013
CC 20529- 20531/ 2013

(From the judgenent and order dated 11/04/2013 in LAA No.48/2013,LAA
No. 49/ 2013, LAA No. 51/ 2013 of The H GH COURT OF DELH AT N. DELHI)

BH M SINGH & ORS. ETC. Petitioner(s)
VERSUS
UNION OF I NDI A & ANR Respondent ( s)

Wth A 1-3 (c/delay in filing SLP,c/delay in refiling SLP,permssion to
pl ace addl. docunents on record and office report )

Date: 28/02/2014 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTICE R M LODHA
HON BLE MR. JUSTI CE DI PAK M SRA
For Petitioner(s) M . Sudhir Naagar, Adv.

M. Mohit Singh, Adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned.
Leave granted.
Connect with Civil Appeal Nos. 11241-11294 of 2011.

| (Par deep Kunar) | | (Renu Di wan)
| AR-cum PS | | Court Master



